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t{THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION (DR.

SHRIMATI T. S  SOUNDARAM
RAMACHANDRAN)'": (a) Yes Sir.

(b) The Fund has been constituted with the
object of giving a scholarship to one Indian
student for study in the Bridge Port University
from September, 1967.

The University authorities held some
functions for raising funds for this purpose. In
one of these functions Shri Baliramji gave a
dance performance.]
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t [PAKISTANI AGENTS AND SPIES

*259. SHRI V. M. CHORDIA: Will the
Minister of HOME AFFAIRS be pleased to
state;

(a) the number of Pakistani agents and
spies arrested in Punjab and West Bengal
during the last six months; and
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(b) the details of the action taken against
them?]
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T[THE DEPUTY MINISTER IN THE MINISTRY
OF HOME AFFAIRS
(SHRI V. C. SHUKLA): (a) Punjao, 2; West
Bengal, 5.

(b) The case of persons arrested West
Bengal is under investigation by the C.B.L
One of the persons arrested in Punjab was
enlarged on bail and is absconding since then.
The case against the other is pending trial.]

. ARREST OF PAK INFILTRATORS

*260. SHRI JAGAT NARAIN: Wil the
Minister of HOME AFFAIRS be pleased to
state the number of Pakistani infiltrators
arrested all over India after the Tashkent
Declaration?

THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS (SHRI V.
C. SHUKLA): According to the information
available, 2,295 Pakistani infiltrators were
arrested and prosecuted during the period
from January to September, 1966. This figure
includes illegal immigrants into Assam and
all other intruders arrested and prosecuted.

BOOKS FOR STUDENTS

*261. SHRI M. C. SHAH: Will the
Minister of EDUCATION be pleased to state:

(a) whether Government have assessed the
short term requirements

anslation.



